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Government of Jammu and Kashmir

Finance Department
I Civil Secretanat, Jammu

Notification
' Jammu, the 29t of March, 2019

SROQ-\-\“}In exercise of the powers conlerred by 148 of the Jammu and Kashmir Goods and Services
Tax Act, 2017 (Act No. V of 2017), the State Government, on the recommendations of the Council, hereby
nolifies the registered persans having aggregate {urnover of up to 1.5 crore rupees in the preceding
financial year or the current financial year, as the class of reqgistered persons, wha shall follow the special
procedure as mentioned below for furnishing the details of outward supply of goods or Services or both,

2. The said registered persons shall furnish the details of outward supply of goods or services or both in
FORM GSTR-1 under the Jammu and Kashmir Goods and Services Tax Rules, 2017, effected during the
quarter as specified in column (2) of the Table below till the time period as specified in the correspanding
enlry in column (3) of the said Table, namely -

Table
' SI. | Quarter for which details in FORM GSTR-1 are | Time period for furnishing details in FORM
. No. | furnished ] GSTR-1
1) {2) {3) 3
s 1 April -June, 2019 31t July, 2019

_ 3. The time limit for fumishing the details or retum, as the case may be, under sub-section (2) of
ection 38 and sub-section (1) of section 39 of the said Act, for the months of July, 2017 to June, 2019 shall be
ubsequently notified.

By Order of the Government of Jammu & Kashmir,

Sa/-
(Or. Arun Kumar Mehta) IAS,
Principal Secretary lo the Govemment

- ET/EsSt/GSTI1 1% noti-l Dated:29. 03.2018

py to the:-

E Secretary, GST Council, New Deini

2 AR Financial Commussagners.

3. Principal Residant Commissioner, JAK Government , New Dedht
& Prin0pal Secritary 10 Yionble Govemor

5. Al Pnnopal Secretaries to Governmant.
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Al CommussigneriSecretanes 10 Gueirmmant
Prrigranal Cominig@anegr, Jamm/ Kashimr.
Exogd Commuessioner, YR,
Ciatiinianioner State Taxes, JAK,
0. Assiwmnal Comminsionsr, Siate Tassy (ADMY o Kashnms



11 Addiensd Commussioner, State Taxes Tax Planning, J&X.
12, PW secretdry to Hon'ble Advisor (S)
13. Preuoent Kashmee Chamber of Commerce & Industry, Kashmir,
14, Prewudent Federation of Industry, Kashmir,
15 Presutont Chamber of Commerce & Industry, Jammu.,
18, Preswdent Industnps Association Bari Brahmana/Samba.
17, Presdent Tax Bar AssoClation, Jammu/Sninagar.
18. General Manager, Government Press Jammu/Kashmir,
19. Private Secretary to Principal Secretary to Government , Finance Department.
20. Government Order file/Stock file/Incharge website,




